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DELHI VIDHAN SARHA

LIST OF PUSTNFSS

Friday, September 25, 1998/Ashvana 03, 1920 (saka)
2.00 P.M.
(IFSTTOﬂg

Questions es entered in seperate list to be asked@ and
answers given.

PAPFRS LAID ON THE TABLE OFF THE HOUSE

Skri Redjendra Cupta, Minister of Tlaw, Justice &
Legislative Affazirsto lay on the table of the House
a8 copy each of the following Acts:

i) The members of the Lecislative Assembly cof the
National Capital Territory of Delhi (Salaries,
Allowances, Persicn,etc.) (Bmendment) Act, 1998,

ii) The Ministers of the Covernment of the National
Capital Teritory of Delhi (Salaries and
Allowances) ( Amendment \ct , 1008,

MOTTONS

(2) Shri Radjendra Cupta (Minister of Legislative
Affairs):

Dr. B.K. Walia:
to move the followina motion:

"that this House zgrees to the
Fighteenth Report o¢f the Businercs
Adviscry Cormmittee presented to the
House on 24th September, 1998, w

(p) Skri Ram Bhai:
Shri Vesdev Kaptan:

to mecve the followino wotion :

"that this House  agrees to  the
Fifteenth Report cof Cormittee on
Private Members' Rills and Resolutions
presented to  the House on 24th
Septerber, 1908."

(c) Shri Rajendre Cupta :
Shri Deep Chané@ Panchu:

to move the following motion:

"that this House aarees tc thke Report
of the Cormittee to probe into the
comirg up of 2 Multi-storeyed@ Ruil@ing
called 'Chavan Rishi Apartmrents'
presented te the Fouse on 24th
Septerber, 1908."



(@) Shri Nené Kishore Carg :
Shri Rajesh  Sharma -

to move the following Mction:

"that this House agrees to the Report
of the Committee on sirmplification of
procecdure for timely release of MLAs'
Fund presented to the House on 24th
Seperber, 1998."

PRESFNTATTON OF THF REPCRT OF THE COMMITTEF TO INQUIRE
INTO THE COMPLAINTS RFCEIVED FROM MLAs RFGARDINCG
FNCROACHMFNT ON COVFRNMENT/CAON SARHA LAND.

Shri Mureri Singh Penwar :
Shri Deer Chand BRarcdhu:

to rpresent to the House the Report of the
Cormittee to inquire into the complaints received
from MLAs regarding encroachment on
Covernment /Gaon Sabha Land.

FRFSENTATION OF THF REPOPT OF THF COMMITTEE ON

ASSTIRANCES

Shrileep Chand Banchu :
Shri Mewa Pem Arya :

tc present tc the House the Third Report cf the
Cemrmittee on Assurances.

SPFCTAL MFNTIONS (RULE-287)

Metters to be raised by Members as entered in separate
list.

FRIVATE MEMBFRS RFSCLUTIONS

() Shri Jeet Par Sclanki:
Shri Rejendrs Cupta:

to move the folleowing resolution :-

"This Houre recorrends that the Civic
arenities, whick have been orcéered by
the Fon'ble Delhi Pich Court, witk the
efforts made by the Chief Minister,
may be provided tco the unauthorised
colonies imredictely.”

el a1 1 € SRRNE JRUS



-y

0

10,

(p) Sbkri Pevender Sinch:
Shri Alck Rumer:

te move the followinag resolution:-—

"This House re commencs that an
incdependent authority be constituted
under the Delki Covernment for proper
up-keep and providing basic amenities
to the re-cettlement colonies in
Delhi."

(¢) &hri M.S. Panwar:
Shri Nevencer Singh:

to move the following resolution :-

"This Bouse recomrmencs that Delhi
Development Authority and Delhi police
be placed uncder the Delhi Governrent ."

LEGISLATIVE BUSINESS

Prof. Jagfish Mukhi, Mipister to move that the 'Delhi
Tax on Luxuries (Amendment) Rill, 1996'. as reported
by the Select Cormittee on 19.3.1997 he taken into
consideration.

ALSO tc move that the Rill be passed.

Dr. Harsh Verdhan, Minister for Heaslth & Fducation to
move that the 'Delhi Phartive Chikitesa Parishad Rill,
1928 (Rill No. 7 of 1998) he taken into consideration.

ALSO to rove that the Bill be passed.

Shri Radjendra Cupta, Minister of ILaw, Justice §
Legislative Affairs to move for leave to introduce 'The
Members of Legisletive Assembly of the Netional Capitel
Territory of Delhi (Selaries, Allowances, Pension,
etc.) (Secon?d BRrendment) Rill, 1998 (Rill Ne. 8 of
1908).

ALEO to introcduce the Rill.
ALSO to move that the BRill be considered and passed.

P.N. CUPTA
SECRETARY



